FORM B
PUBLIC ANNOUNCEMENT
{ Reguiation 12 of the Inschency and Bankmu |_1::| of India (Liquidaton Process)

Requiations, :

FOR THE ATTENTION OF THE ETAHEHEJLEJEHS OF M/5. RAMANA SR
LOGISTICS PRIVATE LIMITED

o Particulars ' Details

1 :Name of Corporate Debtor M/S RAMANA SR1 LOGISTICS PRIVATE
RS o _|LMTED e —

2 | Date of incorporation of 18/03/2009

I:-::-rp-c:- rate D&I:-t-::-r

il PRI, TS kel el - L YL — — =

3 Autnenty' ‘under which Cor p-::ratﬂ Rg[: V}ayawada
{Debior is m-::crrp-:. atﬂd" regst-ﬂrﬂdr

4 | Corporate Identity Number/ | U51503AP 2009PTCOG3 100
Limited Liability |dentity
Nur_r_\b-e:r of E{:-rp[:-ratﬂ Debtﬁr

T

5 | Address of the re-glstenaﬁ office18.3. ErD.-C Hl;:.a-ﬁ II Srl'l'l-arl Eal-::.n:y Trup&tl
and principal office (fany)of |APS17501 I[N
C-a:-rp-c-rate Debtor

[ Dat& of -::I-:::surc- c-f Ins-::-l-.'ﬂn-[:y 4-01-2022
Resclution Process

e = - = = - =

:.r quul-iatlr:-n commencement 05-01-2022
*:La.t-s: of E-::rpc:rate Dﬁ_t:-t-.:-r . o

8 | Name and n}grstratrar' number H.ananaG
of the Insclvency Professional | Reg. No:

autlng as Liquidator IBENIPA-001/IP-POOT 56/2017-18/11288

9 |Address and e-mai of the H.Mo.16-11-18/4, G-1, S Laxmi Nilayam,
Liquidaior, as registered withthe |gajeem Nagar Colony, Malakpet,
Board. Hyderabad, Telangana-500036

Email: ka.lpanagmugunm‘i@gmall com

10 | Address and e-mail to be used |MSKM Group, 11 th Floor, 1209, Vasavi
for comespondence with the MPM Grand, Yellareddyguda road,
Liguidator Amearpet, Hyderabad-500038 .

Email: Ipramanahngls@ﬂmall com

H Last Date for submission -:ufcjalm 1}-1—1}2 2=DF_‘2

Motice is hereby given that the National Enmparty Law Trlt:-unal Amaravathi

Bench has ordered the commencement of liguidation of the M/'s Ramana Sri

Logistics Private Limited on 05-01-202 2 under section 33 of the Code.

The stakehclders of Mis Ramana Sri Logistics Private Limited are hereby
called upon to submit their claims with proof on or before 04-02-2022, 1o the
liguidatorat the address mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means
only. Allothercreditors may submit the caims with the proof in person, by postor
by electronicmeans.

=ubmission of false or misleading proof of daims shall attract penalties.

Sdi-

Kalpana G

Ef::.; _“:““1'1“1; Liquidator in the matter of
e M/s Ramana Sri Logistics Private Limited

FINANCIAL EXPRESS >at, 98 January 2022 m
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